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1,000 Nepalese
studentshave
returned: KIIT

Bhubaneswar: Amid the
probe by the NHRC and
Odisha Police into the al-
leged suiddaldeathof aB
Tech girl student, KIIT
University has claimed
that 1,000 of the 1,100
Nepalese students who
left the campus in the
wake of the February 16
unrest have returned to
the institute in
Bhubaneswar. The insti-
tutetendered anapology
and urged the studentsto
returntocampus.  PTl

$The Indian)
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visits KISS for probe

Report to be
submitted by
March 10

PNS m BHUBANESWAR

The National Human
Rights Commission (NHRC)
team probing the death of
Nepalese student Prakriti
Lamsal at KII'T University in
Bhubaneswar visited the
Kalinga Institute of Social Sci-
ences (KISS) here on Saturday

as part of a broader investiga-
tion into various allegations.

The NHRC has directed the
probe team to submit the in-
vestigation report by March
10.

On Thursday, the NHRC
had requested the institution's
students as well as the general
public to come forward with
any information that they
might have to help in the in-
vestigation.

Subsequently, an RTT activ-

ist had brought allegations
including the poor welfare of
students at the KISS, land en-
croachment by the institution.

Taking possible note of it,
the NHRC team visited the
KISS campus on the day and
took stock of the situation. But
the team members did not re-
veal the exact nature and
angles probed.

"We recorded statements of
multiple people at KII'T Uni-
versity as per the orders of the

NHRC. We have interrogated
as many people as we deemed
fit for the case. Today marked
the third and final day of our
probe and details of it will be
released by the council,” said
NHRC Law Registrar Joginder
Singh.

For three consecutive days,
the NHRC's independent team
conducted an on-site investi-
gation into the incident, re-
cording statements from KIIT
authorities and students.
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1,000 students from
Nepal returned amid

NHRC probe: KIIT

Press Trust of India
BHUBANESWAR

Amid the probe by the Na-
tional Human Rights Com-
mission (NHRC) and Od-
isha Police into the alleged
suicidal death of a B. Tech
girl student, KIIT Universi-
ty has claimed that 1,000
of the 1,100 Nepalese stu-
dents who left the campus
in the wake of the Febru-
ary 16 unrest have re-
turned to the institute.

The private university
made this claim on Friday
after Higher Education Mi-
nister Suryabanshi Suraj
informed the Assembly
that the government has
formed a professors’ com-
mittee to ensure a proper
academic environment on
the KIIT campus.

“As many as 1,000 Ne-
palese students have retur-
ned...The remaining 100
students will be arriving
soon,” the KIIT said in a
statement.

The Nepalese students
were allegedly evicted
from the campus by KIT
employees after they de-
manded justice for 20-
year-old Prakriti Lamsal,
who died by suicide in her
hostel room on February
16. The students were alleg-
edly beaten up, verbally

Govt. has set up a
help desk for their
return. started a cell
for international
students

abused and even thrown
out of the campus as they
staged a demonstration ov-
er the death.

Nepal Prime Minister
K.P. Sharma Oli had ex-
pressed concern over the
manner in which the Nepa-
lese students were treated
by the KIIT authorities. La-
ter, the institute tendered
an apology and urged the
students to return to
campus.

The government has,
meanwhile, set up a help
desk to facilitate the return
of Nepalese students and
also launched a dedicated
International Student Fa-
cilitation Cell to support
and assist international
students across universi-
ties in the State.

The NHRC team has
been undertaking an “on-
spot” inquiry into the
death of the student and
subsequent harassment of
the Nepalese students al-
legedly by KIIT employees.

The Commission has
asked the team to submit
its indings by March 10.
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1,000 Nepalese students return
to KNIT campus amid NHRG probe

BHUBANESWAR, Mar 8 (PTI)

AMID the probe by the NHRC
and Odisha Police into the alleged
suicidal death ofaBTech girl stu-
dent,KIIT University has claimed
that 1,000 of the 1,100 Nepalese
students who left the campus in
the wake of the February 16
unresthavereturnedto theinsti-
tute in Bhubaneswar,

The private university made
this claimon Friday after Odisha’s
Higher Education Minister,
Suryabanshi Suraj,informedthe
Assembly that the state govern-
ment formed a Professors'

Commitlee Lo ensure a proper
academic environment on the
KIT campus.

“As many as 1,000 Nepalese
students out of 1,100 have
returned to KII'T-DU to resume
their academic pursuits after
temporarily leaving the campus
in the wake of the February 16
incident. The remaining 100 stu-
dents are on their way and will
be arriving soon,” the KIIT said
in a statement, adding that the
students’ return demonstrates
the strongties between theinsti-
tute and its international stu-
dent community, particularly

from Nepal. The Nepalese stu-
dents wereallegedlyevicted from
the campus by KIIT employees
after they demanded justice for
20-year-old Prakriti Lamsal, who
died bysuicidein herhostel room
on February 16.

The students allegedly were
beaten up, verbally abused and
even thrown out of the campus
as they staged a demonstration
over the Nepalese girl student’s
death. Nepal Prime Minister K P
Sharma Oli had expressed con-
cern over the manner in which
the Nepalese students weretreat-
ed by the KIIT authorities.
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NHRC, India’s second ITEC Executive capacity-building programme on human
rights for NHRIs of Global South concludes

The programme organised in partnership with the Ministry of External Affairs,
Government of India

In his valedictory address, NHRC, India Chairperson, Justice Shri V. Ramasubramanian
emphasised free exchange of knowledge as the foundation of a better world

Says, humanity has the power to create a just and harmonious society on Earth

35 senior functionaries from 11 NHRIs of Global South addressed by the several eminent
speakers on various aspects of governance and human rights
https://pib.gov.in/PressReleasePage.aspx?PRID=2109515

Posted On: 08 MAR 2025 7:56PM by PIB Delhi

The 2nd six-day ITEC Executive Capacity Building Programme on Human Rights for
senior functionaries of the National Human Rights Institutions (NHRIs) of Global South
organised by the National Human Rights Commission (NHRC), India in partnership with
the Ministry of External Affairs, successfully concluded. The valedictory session was
addressed by the NHRC, India Chairperson, Justice Shri V. Ramasubramanian in the
presence of Members Justice (Dr.) Bidyut Ranjan Sarangi, Smt. Vijaya Bharathi Sayani
& Secretary General, Shri Bharat Lal.

The programme, which began on Monday 3rd March, 2025, witnessed patrticipation of 35
senior functionaries from 11 NHRIs of Madagascar, Uganda, Timor Leste, DR Congo,
Togo, Mali, Nigeria, Egypt, Tanzania, Burundi and Turkmenistan. The programme
included interactive sessions with eminent persons and domain experts, and participants
got exposure to various aspects of civic and political rights as well as socio-economic and
cultural rights enjoyed by the people of India. During the 6-day programme, speakers
included NHRC Chairperson, Members, Secretary General Shri V. K. Paul, Member, NITI
Aayog & Shri Rajeev Kumar, Former Chief Election Commissioner of India, Shri Yugal
Kishore Joshi, Mission Director at NITI Aayog & Ambassador Asoke Kumar Mukeriji,
former PR of India to UN, Mr Chris Garroway, Economist & Development Coordinator,
United Nations, Shri Manoj Yadava, former DG(I), Shri Surajit Dey, former Registrar (Law)
and Smt Anita Sinha and Shri D. K. Nim , former Joint Secretaries of the NHRC. The
programme was also enriched by the sharing of the experiences by the participating
senior functionaries of various NHRIs.

In his closing remarks, the NHRC Chairperson, Justice Shri V. Ramasubramanian,
expressed his heartfelt gratitude to all attendees. He emphasised that free exchange of
knowledge are the foundation of a better world, stating that humanity has the power to
create a just and harmonious society on Earth. Citing the Rig Veda, he underscored the
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importance of welcoming noble thoughts from all directions and reiterated that the
ultimate aim of all human endeavors is to enhance the quality of life for all.

He eloquently reflected on the universal essence of humanity, drawing parallels between
the unity of mankind and the singularity of gold despite the multitude of jewels it forms.
Concluding his address, he reminded all participants that the highest virtue is to be a good
human being. Reiterating his remarks in the inaugural session, the NHRC, India
Chairperson said that platforms like ITEC provide an opportunity to share and exchange
each other’s rich cultural diversity and human rights values, to think and find ways on how
best to address the ever-emerging human rights challenges.

NHRC, India Member, Justice (Dr.) Bidyut Ranjan Sarangi, acknowledged the
participants’ dedication to human rights advocacy and applauded their enthusiasm and
commitment to meaningful change. He reaffirmed the NHRC India’s commitment to
strengthen future collaborations with NHRIs worldwide. Quoting the philosophy of
"Vasudhaiva Kutumbakam" (The World is One Family), he emphasised NHRC’s vision of
fostering global solidarity in protecting and promoting human rights.

NHRC, India Member, Smt. Vijaya Bharathi Sayani, expressed gratitude to all participants
for their valuable contributions, recognising their engagement and willingness to share
insights. She emphasised the Commission’s commitment to continuous learning and
collaboration and extended warm wishes for International Women’s Day, underlining the
importance of gender equality and human rights for all.

Before this, NHRC, India Secretary General, Shri Bharat Lal commended all attendees
for their active participation. He highlighted the significance of cooperation among the
countries of Global South, emphasising their shared values and mutual learning
opportunities. He also discussed the signing of potential Memorandums of Understanding
(MoUs) with interested countries to deepen this collaboration. Notably, he offered the
NHRC’s knowledge and experience in strengthening human rights in their countries
including advanced complaint redressal system software, for robust grievance redressal
mechanisms and further strengthening human rights enforcement.

The participants also got the opportunity to visit iconic places like Pradhan mantri
Museum, Humayun tomb, Taj Mahal, Delhi Haat, etc. to have an exposure to India's rich
cultural heritage.

NHRC, India Director, Lt Col Virender Singh, the course coordinator applauded the active
engagement of participants and the invaluable exchange of knowledge throughout the
programme. Shri Vikram Harimohan Meena, SSP, co-course coordinator emphasised the
role of law enforcement in human rights protection, advocating greater synergy between
policing and human rights organisations.
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NHRC, India's second ITEC Executive capacity-building programme on human
rights for NHRIs of Global South concludes

https://www.aninews.in/news/national/general-news/nhrc-indias-second-itec-executive-
capacity-building-programme-on-human-rights-for-nhris-of-global-south-
concludes20250308223552/

ANI | Updated: Mar 08, 2025 22:35 IST

New Delhi [India], March 8 (ANI): The ITEC Executive Capacity Building Programme on
Human Rights, organised by the National Human Rights Commission (NHRC) in
partnership with the Ministry of External Affairs for senior functionaries of the National
Human Rights Institutions (NHRIs) of the Global South, concluded on Saturday, the
NHRC said in a release.
NHRC, India Chairperson Justice V. Ramasubramanian, addressed the valedictory
session in the presence of Members Justice Bidyut Ranjan Sarangi, Vijaya Bharathi
Sayani, and Secretary General Bharat Lal.
The programme, which began on March 3, saw the participation of 35 senior functionaries
from 11 NHRIs of Madagascar, Uganda, Timor-Leste, DR Congo, Togo, Mali, Nigeria,
Egypt, Tanzania, Burundi, and Turkmenistan. It also included interactive sessions with
eminent persons and domain experts, and participants were exposed to various aspects
of civic and political rights, as well as socio-economic and cultural rights enjoyed by the
people of India.

During the 6-day programme, speakers included NHRC Chairperson, Members,
Secretary General V K Paul, NITI Aayog member, Rajeev Kumar, Former Chief Election
Commissioner of India, Yugal Kishore Joshi, Mission Director at NITI Aayog, and
Ambassador Asoke Kumar Mukerji, former PR of India to UN, Chris Garroway, Economist
and Development Coordinator, United Nations, Manoj Yadava, former DG(l), Surajit Dey,
former Registrar (Law) and Anita Sinha and D K Nim, former Joint Secretaries of the
NHRC, according to a statement from the NHRC.
The NHRC statement read that the programme was also enriched by the sharing of
experiences by the participating senior functionaries of various NHRISs.

In his closing remarks, the NHRC Chairperson, Justice V Ramasubramanian, expressed
his heartfelt gratitude to all attendees. He emphasised that free exchange of knowledge
is the foundation of a better world, stating that humanity has the power to create a just
and harmonious society on Earth. Citing the Rig Veda, he underscored the importance of
welcoming noble thoughts from all directions and reiterated that the ultimate aim of all
human endeavors is to enhance the quality of Ilife for all
He reflected on the universal essence of humanity, drawing parallels between the unity
of mankind and the singularity of gold despite the multitude of jewels it forms. Concluding
his address, he reminded all participants that the highest virtue is to be a good human
being.
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Reiterating his remarks in the inaugural session, the NHRC, India Chairperson said that
platforms like ITEC provide an opportunity to share and exchange each other's rich
cultural diversity and human rights values, to think and find ways on how best to address
the ever-emerging human rights challenges.
NHRC, India Member, Justice (Dr) Bidyut Ranjan Sarangi, acknowledged the participants'
dedication to human rights advocacy and applauded their enthusiasm and commitment
to meaningful change. He reaffirmed the NHRC India's commitment to strengthening
future collaborations with NHRIs worldwide. Quoting the philosophy of "Vasudhaiva
Kutumbakam" (The World is One Family), he emphasised NHRC's vision of fostering
global solidarity in protecting and promoting human rights.
NHRC India Member, Vijaya Bharathi Sayani, expressed gratitude to all participants for
their valuable contributions, recognising their engagement and willingness to share
insights. She emphasised the Commission's commitment to continuous learning and
collaboration and extended warm wishes for International Women's Day, underlining the
importance of gender equality and human rights for all.
Before this, NHRC India Secretary General Bharat Lal commended all attendees for their
active participation. He highlighted the significance of cooperation among the countries
of the Global South, emphasising their shared values and mutual learning opportunities.
He also discussed the signing of potential Memorandums of Understanding (MoUs) with
interested countries to deepen this collaboration. Notably, he offered the NHRC's
knowledge and experience in strengthening human rights in their countries, including
advanced complaint redressal system software, for robust grievance redressal
mechanisms and further strengthening human rights enforcement.
The participants also got the opportunity to visit iconic places like Pradhan Mantri
Museum, Humayun Tomb, Taj Mahal, Delhi Haat, etc., to have an exposure to India's rich
cultural heritage.

NHRC India Director Lt Col Virender Singh, the course coordinator, applauded the active
engagement of participants and the invaluable exchange of knowledge throughout the
programme. Vikram Harimohan Meena, SSP, co-course coordinator, emphasised the
role of law enforcement in human rights protection, advocating greater synergy between
policing and human rights organisations. (ANI)
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Janta Se Rishta

NHRC, 3fY® aféor & NHRI & RIT AFEfieRY R HRd ST gERT ITEC STARY &
forafor srfea

https://jantaserishta.com/delhi-ncr/nhrc-indias-2nd-itec-executive-capacity-building-
programme-on-human-rights-for-nhris-of-global-south-3879497

Gulabi Jagat | 8 Mar 2025 11:08 PM

New Delhi: IS HFATIGR AT (TTCISHRET) GRT e Harerd & A1 GreiaRt # dfys
Gl & AP AFAIRIGR IRIF! (TTTISRSAS) & IRY Uaeidl & o smafea
AFATIHRI IR TSR HRABRT &HAT FHU HRIHH AR DI AUF g1, TIISHRIAT A
% faFtl & o5l TIUaSRAT, YRA & &g Aradfd dY. IHYSTHH o o <aragfd
faggd Yom Irh, fosmn U T oiR Herafud WRd ard &1 I & qHOE 9 &I
G foram| 3 ATd &1 T gU 39 HRIGH § HSNRGR, Fiiel, faaR-axd, SIsR &,
1Y, ATeR, Aoty i, dontan, §5et 3R qehaf-Rd™ & 11 TTIHSRSTS & 35 aRy
TeIfrpTREl 3 YT forT | TR & U 999 & 3M9R, 6 fadiy i H & ERM
Jarafl B TIUTSRE! 3iede, Taw, HeNiied did uid, Aifd 3N & Ja&, Ieid R,
YR & Jd 3F g9 3Mgad, Td fhRiR SRl -Hfd smam & e e, ok Ieiga
3R FHR T@oll, HRA & Jd TR g Y, fobd R4, et oIk faora ga-aue,
TG XY, FAST ATed, Gd HRTHERID (315), YReld S, Gd IARER (1) 3R it gt
3R B 1, THTasmRE & qd Tgad fad id 3| TIUEsRYt & 99 H ®gl T § fb
HAGH | HFT T alel AT TIUSRSTE & aRE TGIIBING! GRT SfIHA! ! TS B °
't HRipd I9g garl

39 JHTOA YT & TIUGSHRIT o Siegef < af Ageauad -+ gt Sufyd antl & ufd
glfadh SMTUR o fhaTl 5+ 39 91d W SR a1 foh I &1 Gad 3MgH-UaH U dga]
g 5t Hia 7, 311 Fel for aaar & gt R Ue =gyl $iR Iresrayul JaTst 99 Bt
Yfdd g1 HIAE o1 8T & U S5i- at femmaft ¥ HeM faaRi &1 Wrd #-1 & Hed &l
W?WW%HﬁWWWWWHﬁ%W STta 1 Tura
CAEEEI

IR AFAd & QS R R AR forar, AMa snfa &t tear SiR @l &1 9gadl &
qTa5lg T B fad&urar & st FaEFEdS Qi 309 Jaie &l JHO Hd gu 3 i
gfauiir & are iiamn i 998 981 0 U6 31T S0 o1 81 Squied I3 | Su!
fewforal & eRTd §U, THUTSRA, HRA & 3iegef A Fel [P eIyl o 7 Uh-gaik &bl
qS Aipias fafaear sik AFaIfieR Jedi & A2l &3 3R 3EH-UGH &+, TaR
GMWWQW%WWWWW@?@MWMHQ
PHEERGE]
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TUESRY!, URd & 9e™ I (3N faggd o IR 4 gHaiifieR derad & ufd
gfaqTiTE! & JAUT ®f WHR BT 3R Tde dead & ufd 396 I 3R Ufdagdl &
IRIGT BT I8 g1 HR & TITISRSAE & 1Y YT & TGN Bl Holgd B & oIl
TSR 381 &1 ufdaear & gfd &1 "agda Semsd” (fay T uRaR §) & a3 &
gaTel <d §U, I AFAIBRI BT I&T iR Yadq § afye Tdheear & deral a3 &
TATI3HRE! & EfPeIu IR Ok e

TSR S8 &1 wew fawmn URdr T 3 gt gfauifi & sgged aed & fou
SMYR e T, 3! UFTGRT 3R Sfaed 1=l H= DI 381 DI AT &t | I FReR
TR 3R AN & o S &t ufdagdl R SR fear sik a1t & forg offies | sik
HATMIDRI & HEd P @i bR gU SRIPII AgeT [Gqd i g1 YHBHAN ol | 3
UEd, TTU3RE! 3301 & Herifa +Rd ara A T Sufid il ot afthg urfierd) & o
TRIET B | 3517 AP Sferor & =0 & ol TgaIT & Hewd UR UbIT STall, I T1eil Hedl
3R ST TR & 3R R SR a1 I 39 T a & 3R TERT A & oY S5
SR & 1Y FUTIId FHIAT 0T (THSRY) TR gw1ER 1 R o 7af &1 | Swra-g U 9,
IB 3T SR H AFTIIGRY B Aolgd HRA H TITIHRE & JH 3R 31 &) U
&1, o Tolgg Rierad fHarr & $iR AHAISR Fad & 3R Aolgd a9 & forg 39d
Rrera fHaRur yoelt Aidedar M g1 Iyl & HRd & TG IRepiad faved 9
EIE g & [T GUHEET YUeTed, §HE &1 Hha], doHed, fowd ge snfe o ufaffa
R TR M BT aeR i e |

TIUI SR $f$a1 & eI dfteric d-d dkk K98, Sl [ UTedshd - g, A WAyl
&1 Afthg YfieR} iR R SRIHH & SRE IH & SH SMEH-UGH B ARMe-T B | 8-
qTaehH IH-a0d%, THUaU! fashd gRER HiF1 5 AFaIeR W& H S Uad- &l YHHT
TR SR feaT, quT gferd SR AHaIeR e & st 3ifed dradd & aebrad & | (TTASTS)
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Business Standard
1,000 students from Nepal returned to campus amid NHRC probe: KIIT

The Nepalese students were allegedly evicted from the campus by KIIT employees after
they demanded justice for 20-year-old Prakriti Lamsal, who died by suicide in her hostel
room on February 16

https://www.business-standard.com/india-news/1-000-students-from-nepal-returned-to-
campus-amid-nhrc-probe-kiit-125030800329 1.html

Press Trust of India Bhubaneswar | 3 min read Last Updated : Mar 08 2025 | 3:04 PM IST

Amid the probe by the NHRC and Odisha Police into the alleged suicidal death of a B
Tech girl student, KIIT University has claimed that 1,000 of the 1,100 Nepalese students
who left the campus in the wake of the February 16 unrest have returned to the institute
in Bhubaneswar.

The private university made this claim on Friday after Odisha's Higher Education Minister,
Suryabanshi Suraj, informed the Assembly that the state government formed a professor
committee to ensure a proper academic environment on the KIIT campus.

"As many as 1,000 Nepalese students out of 1,100 have returned to KIIT-DU to resume
their academic pursuits after temporarily leaving the campus in the wake of the February
16 incident. The remaining 100 students are on their way and will be arriving soon," the
KIT said in a statement, adding that the students' return demonstrates the strong ties
between the institute and its international student community, particularly from Nepal.

The Nepalese students were allegedly evicted from the campus by KIIT employees after
they demanded justice for 20-year-old Prakriti Lamsal, who died by suicide in her hostel
room on February 16.

The students allegedly were beaten up, verbally abused and even thrown out of the
campus as they staged a demonstration over the Nepalese girl student's death.

Nepal Prime Minister K P Sharma Oli had expressed concern over the manner in which
the Nepalese students were treated by the KIIT authorities.

Later, the institute tendered an apology and urged the students to return to campus.

Odisha Chief Minister Mohan Charan Majhi also assured the complete safety of the
Nepalese students after they returned to the campus in KIIT.

The state government has, meanwhile, set up a helpdesk to facilitate the return of
Nepalese students and also launched a dedicated International Student Facilitation Cell
to support and assist international students across (Public/Private/Deemed) universities
in the state.
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In a statement, the varsity expressed gratitude to the central government, the Ministry of
External Affairs, the Odisha Government, the Nepalese Government, and the Nepalese
Embassy in New Delhi for the return of the students.

The authorities also said that in coordination with law enforcement authorities, KIIT had
taken immediate steps to restore normalcy and ensure the safety and well-being of all
students.

"With the situation stabilized, KIIT-DU engaged in continuous dialogue with the Nepal
Embassy, student representatives, and parents to reassure them about the security and
support available at the university. Special grievance redressal mechanisms were put in
place to address any concerns and enhance the overall student experience,” the
statement said.

The varsity said that these efforts saw the return of Nepalese students to the campus with
renewed confidence".

"The university has reaffirmed its commitment to maintaining an inclusive, safe, and
academically enriching environment for all its students," it added.

As directed by the NHRC, its team has been undertaking an on-spot inquiry into the death
of the female student and subsequent harassment of the Nepalese students allegedly by
KIT employees.

The NHRC inquiry team, led by its Registrar (Law) Joginder Singh, has collected evidence
from the Odisha Police and interacted with the KIIT authorities, students and other
persons concerned linked to the incident.

The commission has asked the team to submit its findings by March 10.

Besides Odisha Police and NHRC, the state government's high-level committee headed
by the additional chief secretary of the Home Department is also probing the KIIT incident.

The police have meanwhile arrested 11 people, including one engineering student, on the
charge of abetment to suicide.

(Only the headline and picture of this report may have been reworked by the Business
Standard staff; the rest of the content is auto-generated from a syndicated feed.)
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Pioneer
1,000 Nepalese students returned to campus amid NHRC probe: KIT

https://www.dailypioneer.com/2025/top-stories/1-000-nepalese-students-returned-to-
campus-amid-nhrc-probe--kiit.html

Saturday, 08 March 2025 | PTI | Bhubaneswar

Amid the probe by the NHRC and Odisha Police into the alleged suicidal death of a B
Tech girl student, KIIT University has claimed that 1,000 of the 1,100 Nepalese students
who left the campus in the wake of the February 16 unrest have returned to the institute
in Bhubaneswar.

The private university made this claim on Friday after Odisha's Higher Education Minister,
Suryabanshi Suraj, informed the Assembly that the state government formed a professor
committee to ensure a proper academic environment on the KIIT campus.

"As many as 1,000 Nepalese students out of 1,100 have returned to KIIT-DU to resume
their academic pursuits after temporarily leaving the campus in the wake of the February
16 incident. The remaining 100 students are on their way and will be arriving soon," the
KIIT said in a statement, adding that the students' return demonstrates the strong ties
between the institute and its international student community, particularly from Nepal.

The Nepalese students were allegedly evicted from the campus by KIIT employees after
they demanded justice for 20-year-old Prakriti Lamsal, who died by suicide in her hostel
room on February 16.

The students allegedly were beaten up, verbally abused and even thrown out of the
campus as they staged a demonstration over the Nepalese girl student's death.

Nepal Prime Minister K P Sharma Oli had expressed concern over the manner in which
the Nepalese students were treated by the KIIT authorities.

Later, the institute tendered an apology and urged the students to return to campus.

Odisha Chief Minister Mohan Charan Majhi also assured the complete safety of the
Nepalese students after they returned to the campus in KIIT.

The state government has, meanwhile, set up a helpdesk to facilitate the return of
Nepalese students and also launched a dedicated International Student Facilitation Cell
to support and assist international students across (Public/Private/Deemed) universities
in the state.

In a statement, the varsity expressed gratitude to the central government, the Ministry of
External Affairs, the Odisha Government, the Nepalese Government, and the Nepalese
Embassy in New Delhi for the return of the students.
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The authorities also said that in coordination with law enforcement authorities, KIIT had
taken immediate steps to restore normalcy and ensure the safety and well-being of all
students.

"With the situation stabilized, KIIT-DU engaged in continuous dialogue with the Nepal
Embassy, student representatives, and parents to reassure them about the security and
support available at the university. Special grievance redressal mechanisms were put in
place to address any concerns and enhance the overall student experience,” the
statement said.

The varsity said that these efforts saw the return of Nepalese students to the campus with
‘renewed confidence".

"The university has reaffirmed its commitment to maintaining an inclusive, safe, and
academically enriching environment for all its students," it added.

As directed by the NHRC, its team has been undertaking an “on-spot” inquiry into the
death of the female student and subsequent harassment of the Nepalese students
allegedly by KIIT employees.

The NHRC inquiry team, led by its Registrar (Law) Joginder Singh, has collected evidence
from the Odisha Police and interacted with the KIT authorities, students and other
persons concerned linked to the incident.

The commission has asked the team to submit its findings by March 10.

Besides Odisha Police and NHRC, the state government's high-level committee headed
by the additional chief secretary of the Home Department is also probing the KIIT incident.

The police have meanwhile arrested 11 people, including one engineering student, on the
charge of abetment to suicide.
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1,000 Nepalese students return to KIIT as rights panel probes student's death

Nepalese students were allegedly evicted from the campus by KIIT employees after they
demanded justice for the 20-year-old, who died by suicide in her hostel room on February
16.

https://www.indiatoday.in/amp/india/odisha/story/1000-nepalese-students-return-Kiit-
national-human-rights-commission-probes-student-death-2690834-2025-03-08

Press Trust of India | Bhubaneswar, UPDATED: Mar 8, 2025 15:09 IST

Posted By: Karishma Saurabh Kalita

Subscribe to Notifications

In Short

Odisha's Higher Education Minister announces set up of professor committee
KIT apologises, assures safety after eviction and abuse allegations

11 arrests made so far, amultiple committees probing student's death

Amid the probe by the NHRC and Odisha Police into the alleged suicide of a BTech
student, KIIT University has claimed that 1,000 of the 1,100 Nepalese students who left
the campus in the wake of the February 16 unrest have returned to the institute in
Bhubaneswar.

The private university made this claim on Friday after Odisha’s Higher Education Minister,
Suryabanshi Suraj, informed the Assembly that the state government formed a professor
committee to ensure a proper academic environment on the KIIT campus.

"As many as 1,000 Nepalese students out of 1,100 have returned to KIIT-DU to resume
their academic pursuits after temporarily leaving the campus in the wake of the February
16 incident. The remaining 100 students are on their way and will be arriving soon,"” the
KIIT said in a statement, adding that the students' return demonstrates the strong ties
between the institute and its international student community, particularly from Nepal.

The Nepalese students were allegedly evicted from the campus by KIIT employees after
they demanded justice for the 20-year-old, who died by suicide in her hostel room on
February 16.

The students were allegedly beaten up, verbally abused and even thrown out of the
campus as they staged a demonstration over the Nepalese girl student’s death.

Nepal Prime Minister KP Sharma Oli had expressed concern over the manner in which
the Nepalese students were treated by the KIIT authorities.

Later, the institute tendered an apology and urged the students to return to campus.


https://www.indiatoday.in/amp/india/odisha/story/1000-nepalese-students-return-kiit-national-human-rights-commission-probes-student-death-2690834-2025-03-08
https://www.indiatoday.in/amp/india/odisha/story/1000-nepalese-students-return-kiit-national-human-rights-commission-probes-student-death-2690834-2025-03-08

INDIA TODAY, Online, 9.3.2025

Page No. 0, Size:(0)cms X (0)cms.

Odisha Chief Minister Mohan Charan Majhi also assured complete safety of the Nepalese
students after they returned to the campus in KIIT.

The state government has, meanwhile, set up a helpdesk to facilitate the return of
Nepalese students and also launched a dedicated International Student Facilitation Cell
to support and assist international students across (Public/Private/Deemed) universities
in the state.

In a statement, the varsity expressed gratitude to the central government, the Ministry of
External Affairs, the Odisha Government, the Nepalese Government, and the Nepalese
Embassy in New Delhi for the return of the students.

The authorities also said that in coordination with law enforcement authorities, KIIT had
taken immediate steps to restore normalcy and ensure the safety and well-being of all
students.

"With the situation stabilised, KIIT-DU engaged in continuous dialogue with the Nepal
Embassy, student representatives, and parents to reassure them about the security and
support available at the university. Special grievance redressal mechanisms were put in
place to address any concerns and enhance the overall student experience,” the
statement said.

The varsity said that these efforts saw the return of Nepalese students to the campus with
“renewed confidence".

"The university has reaffirmed its commitment to maintaining an inclusive, safe, and
academically enriching environment for all its students," it added.

As directed by the NHRC, its team has been undertaking an “on-spot” inquiry into the
death of the female student and subsequent harassment of the Nepalese students
allegedly by KIIT employees.

The NHRC inquiry team, led by its Registrar (Law) Joginder Singh, has collected evidence
from the Odisha Police and interacted with the KIIT authorities, students and other
persons concerned linked to the incident.

The commission has asked the team to submit its findings by March 10.

Besides Odisha Police and NHRC, the state government’s high-level committee headed
by the additional chief secretary of the Home Department is also probing the KIIT incident.

The police have meanwhile arrested 11 people, including one engineering student, on the
charge of abetment to suicide.



TRIBUNE, Online, 9.3.2025

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

Tribune
1,000 Nepalese students returned to campus amid NHRC probe: KIT

The Nepalese students were allegedly evicted from the campus by KIIT employees after
they demanded justice for 20-year-old Prakriti Lamsal, who died by suicide in her hostel
room on February 16

https://www.tribuneindia.com/news/india/1000-nepalese-students-returned-to-campus-
amid-nhrc-probe-kiit/

PTI | Bhubaneswar, Updated At : 03:30 AM Mar 09, 2025 IST

An agitator holds a poster during a protest over the death of a Nepali student on the
Kalinga Institute of Industrial Technology campus in Bhubaneswar on Wednesday. PTI
file

Amid the probe by the National Human Rights Commission and Odisha Police into the
alleged suicidal death of a BTech student, KIIT University has claimed that 1,000 of the
1,100 Nepalese students, who left the campus in the wake of the February 16 unrest,
have returned to the institute in Bhubaneswar.

The private university made this claim on Friday after Odisha’s Higher Education Minister
Suryabanshi Suraj informed the Assembly that the state government formed a professor
committee to ensure a proper academic environment on the KIIT campus.

“As many as 1,000 Nepalese students out of 1,100 have returned to KIIT-DU to resume
their academic pursuits after temporarily leaving the campus in the wake of the February
16 incident. The remaining 100 students are on their way and will be arriving soon,” the
KIT said in a statement, adding that the students’ return demonstrates the strong ties
between the institute and its international student community, particularly from Nepal.

The Nepalese students were allegedly evicted from the campus by KIIT employees after
they demanded justice for 20-year-old Prakriti Lamsal, who died by suicide in her hostel
room on February 16.

The students allegedly were beaten up, verbally abused and even thrown out of the
campus as they staged a demonstration over the Nepalese girl student’s death.
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Amid probe by NHRC, Odisha police into student's suicide, KIIT University claims
1,000 Nepalese students returned to campus

‘The remaining 100 are on their way and will be arriving soon," the institute said in a
statement

https://www.telegraphindia.com/india/amid-probe-by-nhrc-odisha-police-into-students-
suicide-kiit-university-claims-1000-nepalese-students-returned-to-campus/cid/2087805

PTI Published 08.03.25, 02:46 PM

Amid the probe by the NHRC and Odisha Police into the alleged suicidal death of a B
Tech girl student, KIIT University has claimed that 1,000 of the 1,100 Nepalese students
who left the campus in the wake of the February 16 unrest have returned to the institute
in Bhubaneswar.

The private university made this claim on Friday after Odisha’s Higher Education Minister,
Suryabanshi Suraj, informed the Assembly that the state government formed a professor
committee to ensure a proper academic environment on the KIIT campus.

"As many as 1,000 Nepalese students out of 1,100 have returned to KIIT-DU to resume
their academic pursuits after temporarily leaving the campus in the wake of the February
16 incident. The remaining 100 students are on their way and will be arriving soon," the
KIT said in a statement, adding that the students' return demonstrates the strong ties
between the institute and its international student community, particularly from Nepal.

The Nepalese students were allegedly evicted from the campus by KIIT employees after
they demanded justice for 20-year-old Prakriti Lamsal, who died by suicide in her hostel
room on February 16.

The students allegedly were beaten up, verbally abused and even thrown out of the
campus as they staged a demonstration over the Nepalese girl student’s death.

Nepal Prime Minister K P Sharma Oli had expressed concern over the manner in which
the Nepalese students were treated by the KIIT authorities.

Later, the institute tendered an apology and urged the students to return to campus.

Odisha Chief Minister Mohan Charan Majhi also assured the complete safety of the
Nepalese students after they returned to the campus in KIIT.

The state government has, meanwhile, set up a helpdesk to facilitate the return of
Nepalese students and also launched a dedicated International Student Facilitation Cell
to support and assist international students across (Public/Private/Deemed) universities
in the state.
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In a statement, the varsity expressed gratitude to the central government, the Ministry of
External Affairs, the Odisha Government, the Nepalese Government, and the Nepalese
Embassy in New Delhi for the return of the students.

The authorities also said that in coordination with law enforcement authorities, KIIT had
taken immediate steps to restore normalcy and ensure the safety and well-being of all
students.

"With the situation stabilized, KIIT-DU engaged in continuous dialogue with the Nepal
Embassy, student representatives, and parents to reassure them about the security and
support available at the university. Special grievance redressal mechanisms were put in
place to address any concerns and enhance the overall student experience,” the
statement said.

The varsity said that these efforts saw the return of Nepalese students to the campus with
“renewed confidence".

"The university has reaffirmed its commitment to maintaining an inclusive, safe, and
academically enriching environment for all its students," it added.

As directed by the NHRC, its team has been undertaking an “on-spot” inquiry into the
death of the female student and subsequent harassment of the Nepalese students
allegedly by KIIT employees.

The NHRC inquiry team, led by its Registrar (Law) Joginder Singh, has collected evidence
from the Odisha Police and interacted with the KIIT authorities, students and other
persons concerned linked to the incident.

The commission has asked the team to submit its findings by March 10.

Besides Odisha Police and NHRC, the state government’s high-level committee headed
by the additional chief secretary of the Home Department is also probing the KIIT incident.

The police have meanwhile arrested 11 people, including one engineering student, on the
charge of abetment to suicide.

Except for the headline, this story has not been edited by The Telegraph Online staff and
has been published from a syndicated feed.
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HIGHLIGHTS Bhubaneswar: An NHRC team, which is probing the death of a 20-year-old
Nepalese girl student at KIIT University here, has met senior police officers...

Bhubaneswar: An NHRC team, which is probing the death of a 20-year-old Nepalese girl
student at KIIT University here, has met senior police officers of the Bhubaneswar-
Cuttack Commissionerate. The National Human Rights Commission (NHRC) team began
its inquiry into the incident on Thursday, and would continue the exercise on Friday.
During the day, they could meet senior KIIT officials and its founder Achyuta Samanta,
the officials said.

“‘We have met the NHRC team at the State guest-house and gave all pertinent information
to them. A liaison officer has been specifically assigned to support and facilitate the
ongoing investigation by the rights panel,” Police Commissioner S Dev Datta Singh told
reporters here. He, along with Bhubaneswar DCP Jagmohan Meena, met the rights panel
representatives on Thursday night. They have offered all cooperation to the NHRC team
members and apprised them of the situation, under which the girl allegedly died by
suicide, another official said.

The NHRC team members were also informed about violence on the campus after the
death of Prakriti Lamsal, a third-year Computer Science student at KIIT, he said The
NHRC inquiry team, led by its Registrar (Law) Joginder Singh, spent nearly five hours at
the KIIT University campus where Lamsal’s body was recovered on February 16 evening.

The team members interacted with the deceased girl’s friends, her hostel inmates and
some officials of the KIIT, who allegedly misbehaved with the Nepalese students.

As directed by the rights panel, the team would also look into alleged attacks on Nepalese
students by the staff of the private institute.
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